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WEDNESDAY, FEBRUARY 21, 2024

SYMBOLIC POSSESSION NOTICE

| FORVI G | : 3 [
:_':_ Legal Cell: POSSESSION NOTICE APPENDIX IV
INVITATION FOR EXPRESSION OF INTEREST FOR iLF HOFC BANK Flot # 31, Najafgarh Industrial Area, Tower-A, 15t Floor, [RULE 8(1]] ﬂ Branch Office: 1CICI Bank Litd, 3rd Floor, Plot No- 23, Naw Rohtak Road,
AERENS JAI REALTY PRIVATE LIMITED OPERATING IN REAL ESTATE ACTIVITIES [ R Shivaji Marg, Moti Nagar, New Delhi - 110015 ' TCICI Bank | Karol Bagh, Deihi- 110005
AT RZ-80-A-13 G'F TUGALKABAD EXTN. NEW DELHI SOUTH DELHI -110019 Whereas, the undenigned being e authorized officer of the HDFC Bank Lbd. urder the Securitization and Recanstnaction of Financial Assets and Whereas

Eridarcamant of Security Inferest Act, 2002 and in exercisa of powers canfared under saction 13412} read with Rule 3 of the Sacurity Inbarast [Enforcement)
Rulas, 2002, issuad demand nalices, and I:dllng upan fo pay te amaurn within 80 deys from the dale of recainl of the said nalice. Details are given as under; -

Customer Name Description of the Immavable Property

1 1. Mis Adingth Enterprises Through Itsf h!:r'tgaage 0f Property Beaning Mumbar- 127- F, Goyal Purl, Main
Progristar Sh. Arpil Jain 2. K .'!|rpl|..|all'|'= Deti-Meend Road, Madi Magar, Mlar Pradesh, Measunng 8531
So Bh, Ashok Bumar Jan 3 Mr. Ashokl S, Yards, In The Name OTMrs, Rajnl Jain

Kumar Jain Sfo Lata Sh. 0. L. Jan 4. Msf

Payal Jain Dig Sh. Ashok Kumar Jain Eu'

Mrz. Ragni Jan Do 3h. Virod Kumar Jain |

(Under Regulation 364 (1) of the Insolvency and Bankruplcy Board of India
{Insolvency Resolution Process for Corporate Persans) Regulations, 2016

RELEVANT PARTICULARS

The undersignad being the Authorized Officer of ICICI Bank Limited under the Securitisation, Reconstruction
of Financial Assets and Enforcemeant of Secunty Interast Act, 2002 and in exercise of the powers confarred
under sechion 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from
the date of recaipt of the said notice.

As the borrower failed to repay the amount, nofice is hereby given to the borrower and the public in general
that the undersigned has taken Symbolic possession of the property described herein below in exercise of
powers conferred on himd her under Section 13{4) of the sald Act read with Fule 8 of the said rules on the

1.| Name of the Corporate Debtor
alung with PAN/CIN/LLP No.
2| Address of the regl'-'.tpren office

Aerens Jai Realty Private Limited
PAN: ACCABA4DP | CIM: UTD101 DLIDNOFTC 05263
RZ-B0-A-13 G/F Tugalkabad Extn.

South Delhi, Mew Delhi 110018
https:i/aerensjairealty.in/

13[2) Motice Date @ 171072023
Motice Amt.: Rs, 90,94, 144)-
Possession Date : 20-Feb-2024
Location : Modi Magar
Uttar Pradesh

4| URL af website

| 4| Details of place where majarit Mot Avallabla : % : i ! : ; alt A
ol Tt st e ain ' 1. Mis Raju Texils Through Its Partners : -| Property No. 1- Resdential Property No. 335, Tolal Area |s 350 5q| _13(2) Notice Date : 30/09/2023 h‘?'ﬁ Rl ol i L“EIF’U”“"T";' i prptcHicy a_ﬁthe B s o deal
AR AT K Mrs. Anit Singhal & Mrs. Racha Rani| Yards 112 Paen O 700 S.yards, Part Of Khasra No. 715, Vilage - Notice Ami: s, 1,43,41,054 945 AL ORI DO AT o W W e LT LY WA il B LR L ST g B0 LIMIERG,
Ll oyt Singhel 2, Wi Ankit Singhal Sio Late Sh.| Sama, Tehsil Modinagar, Ward No. 10, & 14, Mohala GanoniF——— = =c CEls S| Name of th Description 'Date of Demand| _Name
B e e e e Lajpal Rai Singhal 3. Mrs. Radha Ranij Colany, Muradnagar, Uttar Pradesh. (property Owned Mrs. Radha SN : No Borrower! of Property/ Date of ,M“}““E" Amount of
£.| Quantty & value of main products!| The company operates in fhe real estate sector,| || Singhal Wi Late 5h, Lajpat Rai Singhal 4.] | Sghal). Property Mo, 2 Residential Praperty No. 364, Total Arga|  LOCaIoN : Muradnagar | Loan Account Number Symbolic Possession npemand | Branch
services sold in last financial vear | which means there are no products. Mrs. Aznchal Singhal Wio Gaurav Singhal | bs 250 Sq Yards 1/2 Paert OF 700 Sq.yards, Part OF Khasra N T15, Uttar Pradesh - - ! ;
| Number of employess/ workmen | 2 Village-Sama, Tahsil Modinagar, Ward No. 10, & 14, Mohala 1. |Umesh Kumar! Ashu/ |Fiat No.408, 4th Floor (Without Roof Rights), Tower|August 28,2023 Delhi/
Fuh 'd la'|' -d¥éf—!_—ll—'_.l_ Li P atais oo B s ot Threie ariad ok | Gandhi Colony, Muradnagas Utiar Pracesh (property Ownedhrs LENODO000Z2885329|C, Star Rameshwaram, Nh 58, Raj Magar Extension, Rs. NCR &
5 .I.-.. |I.=?r 2alls NILUOING sl dvdliaing _E‘ il ".:n can ba L-.c_|ug II"IZZIIJ& Imiaii ail .l Aanchal Si hl| ' l'u'li||F]gE‘ N-[':IU!' HEIIQFII". Ghaziabad! Fab 19 2024 13.99.953“' Moradabad
financial statements (with schedules) | cirp.ajrpli@igmail.com | Aanchal 2inghal) 1

The bampwen's) having faled 1o repay the amound, nolice |3 herely given ta the bormowens) and the public in genaral that fe undersigned has taken
possesson of the property dascribed herein sbove in exercisa of pawears confermed on him utnder sub-section (4) of section 13 of &ctread with e 8 of the =aid
Rulas, an abave mentionad dates. The bormowers in particular and the publcin ganaral is baraby cavSioned not o deal with the proparty and any daalings wigh
the proparty will b subjact to changa of the HOFC Bank Lid, for an amaund of nolicas mantioned above and mbesest tharaon logatbar with expanses and
Chiries elc, Sess amound pakd, tany, Tha Bormoers ltenlion is imabed 10 prosmsions of sub-section [8) of secton 13 ol e Al n respect of e avallable, b

redeerihe secured asset: DATE - 21.02.2024 Authorised Dfficer, HDFC Bank Ltd.

The above-mentioned borrowers(s ) guarantors(s) are heraby given a 30 day notice to repay the amount, else
the morigaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provizions under the Rules 8 and 9 of Security Interest [ Enforcement) Rules 2002.
Date: February 21, 2024

\Place: Moradabad

of bwo vears, lisds of crediors,
relevant dates for subsequent events
| of the process are available ab:

2 Ell-glb.hl'g.l' far resolution .-1:;:||:|I|r_d:'|ls
urder section Z5(2Hh) of tha
| Code is available at

Details can be sought thraugh email at: Authorized Officer
ICIC] Bank Limited /

cirp.ajrpl@gmail.com

110 Last dale for receipt of expression | 07/03/2024

| lofiarest e SYMBOLIC POSSESSION NOTICE

| Efg:pg;'.?fé’ %g;ﬂﬁgf'gg;’gﬂ il L ﬂ : Registered office: ICIC| Bank Towers, Bandra-Kurla Complex,

12| Last date for submission of 3270372024 ICICI Home Finance |Bandra (East), Mumbai- 400051
objections to provisional list C APRIGLORAI CAP RI GLOBAL CAPITAL LIMITED Corporate Office: ICIC| HFC Tower, JB Magar, Andheri Kurla Road, Andheri East, Mumbai- 400059

11 Date of ssue of fnal st of 01/04/2024 LN ]'I ii1rn Registered & Corporate Office =~ 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013 Branch Office: 307/1, 1st floor, Bishnoi Tower, Mangal Pandey Magar, Opposite Apex Tower, Meerut-240002

prospective resolution applicants. Circle Office :- 98 2nd Floor, Pusa Road, New Delhi — 110060 Whereas

114 Date of issue of infarmaton 29103/2024 or Immovable property The undersigned being the Authonzed Officer of ICICI Home Finance Company Limited under the

Securitisation, Reconstruction of Financial Assetls and Enforcement of Security Interest Act, 2002 and in
exercise of the powers conferred under section 13 (12) read with Eule 3 of the Security Interest {Enforcement)
rules 2002, issued demand notices upon the borrowers mentionad below, to repay the amount mentionad in
the nofice within 60 days from the date of receipt of the said notice.

As the borrower failed to repay the amount, notice is haraby given to the borrower and the publicin ganaral that
the undersigned has taken possession of the properly descnbed hersin below in exercise of powers conferred on
him her under Section 13(4) of the said Act read with Rule & of the said rules on the below-mentioned dates. The
borrower in particular and the public in genaral is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICIC] Home Finance Company Limited.

memarandum, evaluation matrix
and request for resolution plan to
prospective resolution applicants

15| Last date for submission of
resalution plans

Whereas, the undersigned being the Authorized Officer of Capr Global Capital Limited (CGCL) under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers
conferred under section13{12} read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand MNotice(s]
isswed by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to repay the
amount mentioned in the notice within 80 days from the date of receipt of the said notice. The borrower having failed to
repay the amount, notice is hereby given 1o the Borrower(sfGuarantor(s) and the pubdic in general that the undersigned
has taken possassion of the property described herain below in exercise of powers canferred on him under Sub-Section

2110472024 [Second extension of the CIRP period
will be sought in due course, as the current CIRP
_ period is sai o expire on 25022024)
15| Process email id to submit ECl | cirp.ajrpli@gmail.com

Prabhakar Kumar
Resolution Professional for ferens Jai Reality Private Limited

Date ; 21.02. 2024

't Place: Dialh Regn. No.: IBBVIPA-BO2AP-NOO7 F4/2018-201 212373 (4) of the Section 13 of the said Act read with Rule 8 of the Security Interast Enforcement rules, 2002, The borrowar's T i Bon . e T Dol oiha T
aitention is invited to provisions of sub -section (8} of sechion 13 of the Act, in respect of ime available, fo redeemthe N: “"‘En,hn,m,ﬁ.f',?““” D“gmpéf“ﬂnisﬂ';‘f:ﬁ Y Notice/ Amrg:r:‘ll ?;:Pu
secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the property | Loan Account Number #" Pﬂma"'d Branch

" " o and any dealings with the property will be subject 1o the charge of CGCL for an amount as mentioned herein under with —— , o iTotioe [EE.)
acceptance of advertising interast therean, 1. |Shahjad. (Borrower), |Part Of House Mo 1280 Mohalla Laddhawala Uttri | 14-11-2023  [Meerut-B
copyv. itis not possible to veri — Shaista Pravin (Co- | Sahabbuddinpur Bahar Hadud Muzaffarnagar 0 Rs
Py, ltis notpo y "Name of the B ; Description of 5 A "Demand Notice] _ Date of | - -
“FORM INC-26" its contents. The Indian 5-; Earrle h t orrower(s) scription of Secured Assel emand Notice, Borrower), \Muzaffarnagar Uttar Pradesh 251001, (Ref LAN 9,44 585/-
Eglwral Hutlﬁ; wmuarﬁltﬂ REIHI 0 EETE Express (P) Limited cannot N.| Guarantor(s) _ (Immovable Property) | Date & Amount| Possession LHMRTO0001510015. |No. LHMRTO0001510015) Bounded By- North:
Eef;""“":g l"":‘“l";_m' ““:‘ “h“' n:1 be held responsible for such L.|(Loan Account No. All that Plece and Parcel of Property bearing| 13-12-2023 | 20-02-2024 Rest Part of House No. 1280,south: 10 Ft Wide
/I Irgerﬂﬁc'ﬁfﬁﬁ:ur:mﬁg; ﬂ'?lﬂi:f{g E:E:‘:: contents, nor for any loss or LNCGCDELTLODOODD0G642 2 Flat Mo, 102 area admeasuri ng 133.98 5q. R=s. !F{ﬂﬂd, East: House of Gulsher, West: 9 Ft Wide
'1308) of Comganies Acl, 2043 and Rule J0(81(a) of damageincurred asaresuitof Meter, in layout of Mahavir CGHS Ltd, built 22535664 a \Lane.! Dale of Possession- 17-Feb-24
the Companies I'~1|:éfpn:-'a1r:-r'] Rules, 2014 transactions with companies, of our Deilhi Branch) on Plot No. 5A, Sector 22, Dwarka, Delh

Thea above-mentioned borrowers(s) guarantors(s) are hereby given a 30 day notice to repay the amount, else
the mortgaged properies will be sold on the expiry of 30 days from the date of publication of this Notice, as per
the provisions under the Rules 8 and 9 of Security Interest (Enforcemeant) Rules 2002

Date : February 21, 2024
\JPlace: Muzaffarnagar

(Loan Account MNo. 110075.

LNMEPU4000093239 of our Netaji Subhash Place Branch)

(Loan Account No. LNBLAZD0O00051613 of our Azadpur Branch)

Dindayal Agrawal {Borrower)

M/s Agrawal DD & Associates (Through its Partner), Pulkit Agrawal,Mrs. Pooja Agrawal
fli_-::l Barroweer)

Place:DELHI /| NCR Date ; 21-FEB-2024

AN associations or individuals
In the matter af advertising in its newspapers
VERVE INFRABUILD PRIVATE LIMITED or Publications. We therefore

{CIN ; UTO102DL2008FTCITa611)
having its rapistered offica at 51/35, First Floor recommend that_reac_igrs
old Rﬂ ndar "'I?"‘?" MW '-JE"-" 110060 make nece.ssary Inqulrl.eS
...Applicant before sending any monies
Molice is heraby gevan o the Ganeral Public that or entering into any
fhe company proposes 16 make applicaban o agreements with advertisers
the Regional Direclor, Momhern Region under or otherwise acting on an

Authorized Officer
ICICI Home Finance Company Limite_c.lﬂg

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266

ADITYA BIRLA
CAPITAL

5d/- (Autherised Officer) For Capri Global Capital Limited (CGCL)

' ¥

saclion 13(4) of the Companies Ack, 2013 seeking advertisement in any

condirmation of alteration of the Memorandum af manner whatsoever. Branch Office- G-Corp Tech Park, 8th floor, Kasar Wadavali, Ghodbunder Road, Thane, MH-400601
Association of tha Company in terms of the spacial

resolution passed al the Extra Ordinary General DEMAND NOTICE

Grate ha comgany 1o shange 15 Ragiere ﬂ Registered Office: The Fairway, Ground & First FIoor, SUIVey] | oo en service oF NOTICE Uis 133(8)0; SECURTTISATION AND RECONSTRUGTION OF FINANCIAL ASSETS AN
affice fram "National Capéital Tarrisary of Dedhi® ta JANA SMALL FINANCE BANK No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, .

the “State of Uttar Pradesh’ ENFORCEMENT OF SECURITY INTEREST ACT, 2002.

.ﬂ.:l:.r ;.-a?s:nnwm:-ser 1L;7ﬂ;5i5 likely 1o be affacted (A scheduled commarcial bank) Next to EGL Business Park, Challaghatta, Bangalore-560071. Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from
by the proposed change of the registered office Regional Branch Office: 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005. Aditya Birla Housing Fiqange Limited (ABHFL), their loan accoupts have been classif_ied as Non-Performing Assets in the pgokg of the
of the company may deliver either on the MCA- Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under section 13(2) of the Securitization ang
21 portal (www.mca.gov.in] by filing investor » VIAND NOC (TN » N ° AR A A () Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said bor
complaint form or causa to be defivared or sand ’ " rowers thereby calling upon and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate

by ragisterad post of hisiher objeclions supported
by an affdzvn stating the natwe of hisihar intenas!
and grounds of appasition to the Regional

on the aforesaid amount and incidental expenses, cost, charges etc. as stated in the said demand notices. However, the demand notice is alsg

VWhereas you the below mentioned borrower's, Co-borrower's, Guarantors and Mortgagors have availed loans irom Jana small Finance Bank Limited, by mortgaging
being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules):

your immovable properties. Consequent to default committed by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance

g;ff;?nlﬂ’ j”l:"ﬁfs'll"ﬂ'igﬁﬂﬂ"- B-d "‘-"ID‘;_f.flﬁ Eu F'llrﬁf- Bank Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest] | = Name and Address Borrower/ Co-Borrower and Guarantor / NPA Date g’:rfa_gg Demand Notice /a
Néw Delhi-1 10001, wiltin fourteen days fram the (Enforcement) Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amountf | N@ Co-Guarantor & Loan A/C No. Notice BRIt
date of publication of thes natice with & copy of mentioned in the notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons. 1| T- PADANT CHAND _PIot No. B-976, First Floor Front Side Leit Hand Side WiTout Roof) 08.02.2024 | 15.02.2024 _ Rs. 14,45,582-
the appiicant compary at s registerad office at Ghaziabad, Rights DIf Ankur Vihar, Village Sadullabad, Pargana Tehsil Loni, Loni S.O., o Rupees Fourteen
O o Varus hufabil St L6 ﬁ' § Nagg-gt)ﬁzuz‘r’\/’eﬂ Lgaf Accpc: unt Nf ' Details of the Security to be enforced D; tlge?'rflglnl:::iA An&ou?t Duslin Szaz\'/?/btﬁd ?tFt{ar ?rgdhesh'ioyoés f]'tH'DNI'f’f‘ANiHUVPAOt N\;’."B'g/g’ ';'rsnt ';'ogr FF,rO”t Sid‘%'—ﬁﬂl ';'_a”‘.’ (Laih Forty Five
Sl 0. oan Amoun . s./as on ide Without Roof, Ghaziabad, Rights DIf Ankur Vihar, Village Sadullabad, Pargana Tehsil Loni, Thousand Five
Date - 21.02.2024 Gagnish Arara Guarantor/ Mortgagor Notice date Loni S.0., Ghaziabad, Uttar Pradesh-201102. 3. SUMAN Plot No. B-9/6, First Floor Front Side Hundred Eighty Two
s Neboh TS [TI M samoov | Lo Accout No DSl of Sotred Asel: Fypothoceted ovesbl sl 1l g orwpa  ReZ3ZRGHT | | |1 frd e M v s ot s o, s, o b o
Registared Office : 51135, First Floar, Oid Kumar ( Applicant), | 3080942000200 piece and parcel of the Tmmovable property bearing Khasra No.592, Areal 4 02.2024 | (Rupees Twenty Three 5. Pusta No. 4. Sonia Vi Eact Dell. Noth aet Delh. Delli-110094. 5. PADAN CHAND C/0 satfrr;glrr;g(lﬂrcllnucm
Rg_lllldL"' Na':_ulﬂl Mew Delhi-110060 pp ’ MeaSUI’Ing 75 quaI’dS, S|tuated at Vl"age Chlplyana BUZUFg, (CFOSSIng Demand Lakh Twenty E|ght Mancare Health Pvt. Ltd. 1st Floor, Killa No. 32/17 8-0. 24/1’ 7_11, Kundli Sub Tehsil- Ral, Behind accrued late
2) Mrs. Meena Loan Amount: | Railway Line) Pargana & Tehsil Dadri, Distrtict Gautam Budh Nagar. Owned| | " "¢ | Thousand Six Hundred Pamami Hosptal Sonipat, Haryana-131028. 6. HIMANSHU E-1/173, Gali No. 6, Pusta No. 4, charges) and inter-
Co-Applicant by Mrs. Meena, W/o. Sanjeev Kumar. Bounded as: East: Other's Plot, ! *| and Twenty One Only) Sonia Vihar East Delhi, North East Delhi, Delhi-110094. 7. HIMANSHU C/O Generic Point 1515- est till 13.02.2024
(Co-Applicant) Rs.23,00,000/- | West: Rasta 20 Ft. wide, North: Other's Plot, South: Rukahana's Plot. | 19.02.2024 | a5 of 16-02-2024 17, 2nd Floor, Shankar Niwas Bhagirath Palace, Delhi-110006. 8. SUMAN E-1/173, Gali No. 6,
Pusta No. 4, Sonia Vihar East Delhi, North East Delhi, Delhi-110094.
Notice Is therefore given to the Borrower/ Co-Borrower/ Guarantor & Mortgagor as mentioned in Column No.2, calling upon them to make payment of the aggregate
. . ; e . LA ’ . Loan Account No. LNDELOHL-11220151130 & LNDELOHL-11220151132
amount as shown in column No.6, against all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable] |-DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of The Residential Property On First Floor. Mig, Fron

in relation to the respective loan account as on the date shown in Column No.6. It is made clear that if the aggregate amount together with future interest and other.
amounts which may become payable till the date of payment, is not paid, Jana Small Finance Bank Limited shall be constrained to take appropriate action for| | Area Of 200 Sq. Yard Situated At Ghaziabad, Situated At Residential Colony DIf Ankur Vihar, Hadbast Village Sadullahbad, Pargana Loni, Loni S.0., Tehsi
enforcement of security interest upon properties as described in Column No.4. Please note that this publication is made without prejudice to such rights and] | Ghaziabad, Uttar Pradesh-201102, And Bounded By: North- Plot No. B-9/7 East - 12 Mtrs. Wide Road West- Plot No. B-6/7 South- Plot No. B-9/5.

remedies as are available to Jana Small Finance Bank Limited against the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors of the said financials under the law, & hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with fur
you are further requested to note that as per section 13(13) of the said act, you are restrained/ prohibited from disposing of or dealing with the above security or] | ther interest thereon plus cost, charges, expenses, etc. thereto failing which we shall be at liberty to enforce the security interest including but no

transferrln b wa Of Sale’ |ease or 0therWlse Of the Secured asset Wlthout rlor Consent Of Secured Credltor limited to takmg posseSSion Of and Se"ing the secured asset entirely at your risk as to the cost and consequences.
g by way P = = = — Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the afore
Sd/- Authorised Officer, For Jana Small Finance Bank Limited

said secured assets without prior written consent of the Company. Any contravention of the said section by you shall invoke the penal provisions ag
laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.

Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by
ABHFL are tendered to ABHFL at any time before the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL
and no further step shall be taken by ABHFL or transfer or sale of that secured asset.
“Dater29.02.2024

Place: DELHI

Regional Office: Building No. 80, First Floor, Near BSNL Office, Tejgarhi

I N D I AN OVE R S EAS BA N K Crossing, Meerut -250005. Ph. 0121-2761701, 2762124. Fax: 2761703

E-Auction UNDER SARFAESI Act, 2002. On 25.03.2024 PUBLIC NOTICE FOR E-AUCTION FOR SALE OF PROPERTIES.

Sale of Immovable properiy/ies morgaged to Bank under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (No.54 of 2002 ) Whereas the Authorised Officer of Indian Overseas Bank has taken possession
of the following propertyfies pursuant to the notice issued under Section 13{2) of the Security interest (Enforcement) Rules 2002 in the following loan account with right to sell the same on "AS IS WHERE 15 BASIS AND AS IS WHAT I3 BASIS" for realisation
of Bank's dues plus interest as details hereunder and whereas consequent upon failure to repay the dues, the undersigned in exercise of power conferred under Section 13(4) of the said Act proposes o realise the Bank's dues by sale of the said
propertyfies, The sale will be done by the undersigned through e-auction platform provided at the Web Portal (hittps:/f'www.mstcecommerce.com/auctionhome/ ibapi).

STFORM NO. INC.Z267 Side Left Hand Side, (Without Roof Rights), Admeasuring 585 Sgq. Ft. |.E. 54.35 Sq. Mirs., I.E. 65 Sq. Yds., On Plot Bearing No. B-9/6, Block B, Measuring Plo

[Pursuant to rule 30 of the Companies
{Incorperation) Rules, 2014)
Advertisement to be published In the
MNewspaper for change of registered office
of the company from one state to another
BEFORE THE CENTRAL GOVERNMENT,
REGIOMAL DIRECTOR, NORTHERN REGION
MEW DELHI

Date: 21.02.2024, Place: Delhi NCR

In the matter of the Companias Act, 2013, Saction
134} of Companies Act, 3013 and Rule 30(5)(z
al Ihe Comparses {Incarparation) Rules, #0174
AND
In the matter af
LEASE PLAM INDLA PRIVATE LIMITED
Ragistered Olfice: Ground Flear, CAG0332
Janakpuri, Mew Dedhi-110058

P = 511475513
Mulice is herely geven o the Gareral Public Thal
the company proposes o make applicabion o
the Central Government, Regianal Director,
Morthern Region Banch, Mew Dalhi under zackion
13 of the Companies Acl, 2013 seeking
canfirmalion of alleration of tha Mamarandum cﬁ
Association of the Campany in temmns of the special
resolilion passed al the Extra Ordinary General
mesting held on Tuesday 13* Febmary, 2024 &l
12 PM., al ils Cosporale Office to enable the
company o change its Ragislerad affice from the
stabe of “National Capital Terrilory of Delhi to
the Stale of Maharashira, at Mumbai.”
Any persan whose mberest 15 lkely 0 be allecled
I:?I the proposad change af {ha registerad affice

Sd/-"Authorised Officel
(Aditya Birla Housing Finance Limited

T 5. Branc Name oftho Acsount Bank Dur Secuiis Reserve EMD Branch Conac

complalrt form Ir.-'eal_.-a& i be defivered or sand (No. B as on Price Bid Mllmg“ﬂ' Details

Eﬁ Lﬁggﬂf{:ffjiiiﬁ;;IL?;““E;,E_'?;E,;‘@'IE;F@E”AJ,;’,EJ 1.| SME |1 Nafees Slo Zaheer Ahmad (Borrower) Azad Colony, Gali,| Rs.13,30,555.25 |Property measuring 14.29 sq yard Situated at House no. 132299 (old no.|  Rs. 27,071,000 Rs. 2,70,100/- INDIAN OVERSEAS BANK

and grounds of apposdtion to the B-2 Wing, 2nd Saharanpur | Goteshah Saharanpur 247001 (UP) as on 14,02.2024 [13M12611), Macchli Bazaar (Mahavesr Bazar) Saharanpur in the name of Sh [inclusive of Tax) 1 Bid Multipliar R, 250005 SME SAHARANPUR BRAMCH (2881)

Floor, PL. Deendayal Antyodaya Bhawan, CGO Branch [2981) 2. Zaheer Ahmad S/o Shareef Ahmad (Co-Borrower) Azad Zahaar Ahmad, DELHI ROAD SAHARANPUR-247001
lex, W Ihi=110 , Wihin (14] ; A . . : i

Foumen eyt of the date of publication of he ::"' Road | ¢ olony, Gali, Goteshah Saharanpur 247001 (UP) Bounded by: North: Goel Market, South: Road, East: Shop of Khalid, West: Phone 9368413176

notice with & copy to the applicant company & ts 2:‘%‘;':“' Shop of Wazeer Email: iob2981@iob.in

re;gisbarad office at the address mandionad balaw.
GROUND FLOOR, C4C332, JANAKPURI,
MEW DELHI-110058
For and on behelf of
Mis. Lease Plan |ndia Private Limw

Date of E-Auction 25.03.2024 Time of E-Auction : 11.00am to 1.00pm with auto extension of Ten minutes till sale is completed. EMD may be deposited till 22.03.2024 (5.00pm)
The e-auction is being held on "AS IS WHERE IS" and "AS IS WHAT IS” BASIS. To the best of knowledge and information of the Authorised Officer, there are no encumbrance on the properties placed on auction. Outstanding Dues of
Local Self Government (property tax, water Sewerage, Electricity Bills etc.) to be Ascertained and borne by bidder However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of
propertylies & inspect & satisfy themselves. -Properties can be inspected on 19.03.2024 Between 11:00 A.M. to 04:00 PM (with prior appointment from bank)
The intended bidders who have deposited the EMD and require assistance in creating Login |D & Password, uploading data, submitting bid, training on e-bidding process etc. May contact authroised representative of e-auction
service provider (https:/lwww.mstcecommerce.com! auctionhome.ibapi)

FOR DETAILED TERM AND CONDITIONS PLEASE VISIT WEBSITE https:/'www.mstcecommerce.com/ auctionhome.ibapi
This Notice is also to be treated as 30 days Statuary sale notice (Subsequent sale) to borrower and Guarantors (L/Rs) Under Rule 8(6) Security Interest (Enforcement), Rules 2002

2.2024 SAHARANPUR

Prashant Punfambekar
Whote-Time Oineciar
DN : OTH9544 1

Date ; 21.02 2024
Place : Kew Dalh

Authorised Officer Indian Overseas Bank

Place:

HDFC Bank Limited

Branch: The Capital Court, Munirka, Outer Ring Road, Olof Palme Marg, New Delhi-110067, Tel: 011-41596676/568 CIN L65920MH1994FPLC0O80618 Website: www hdfcbank.com

E-AUCTION SALE NOTICE (Sale through e-bidding only)

E Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Motice is hareby given to the public in general and in particular to the Borrower () and Guarantor (5) indicated in Column (A) that the below described immovable property(ties) described in Column (C) mortgaged/charged to the Sacured Craditor, the constructive / physical possession of which has
been taken as described in column (D) by the Authorised Officer of HDFC Bank Limited {erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by virtue of a Scheme of Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC) Secured Creditor,
will be sold on "As is where is™, "Az iswhat is”, and "Whatever there is™ as per the details mentioned below

Motice is hereby given to Bormower / Mortgagor(s)/ legal heirs, legal representabives (whether known or unknown}, executor(s ). administrator(s), successor(s) and assigni{s) of the respective Bormmower(s)  Mortgagor(s) (since deceased), as the case may be, indicated in Column (&) under Rule 8(6) of the
Security Interest (Enforcement) Rulas 2002,
For datailed terms and conditions of the sale, please referto the link provided in HDFC Secured Craditor's website i.e. www HDFCBANK. Com

Date: 20.(

r
L.

HDFC BANK

(A) (B) (€) (D) (E) (F) (G) (H) (N (J)
MName/s of Borrower(s)/ Mortgager(s) Outstanding dues Description of the Immovable TYPE OF DATE & Reserve Last date & |Earnest money Bid Date of Auction
to be recovered Property / Secured Asset POSSESSION TIME OF Price (Rs.) time of deposit Incremental and time
(Securad Debt)* INSPECTION submission Rate
of bid
MR RAVISH MALHOTRA & MR RAMESH KUMAR MALHOTRA Rs. 19.95145¢- (Rupees | PLOT NO. 143, ADMEASURING 418.17 30 MTRS WITH Physical 26-FEB-2024 E= 17,00,000/- DE-MAR-2024 10% of the Bid Rs. 10,000/« 11-MAR-2024
Nineteen Lakh Ninety Five | HOUSE CONSISTING OF 1 ROOM, 1 HALL, 1 KITCHEN, 1 Possession from 11 AM 1o | (Rupees Seventeen | BEFORE 5 PM Amount (Rupees Ten from 02 PM to
Thousand One Hundred | TOILET, SITUATED AT PP TOWN BUILT UP, AGREA MATHURA 3 PM Lakh Only) Thouzsand Only) 02:30 FM
and Forty Five Only) as on | HIGHWAY, AGRA, UTTAR PRADESH AND CONSTRUCTION
J1-MAR -2017* THERECH PRESENTAND FUTURE

*Together with further interest @ 18% p.a. as applicable, incidental expenses, costs, charges etc. incurred up to the date of payment and / or realisation thereof
Tothe best of knowledge and information of the Authorized Officer of HDFC, there are no encumbrances in respect of the above immovable properties / Secured Assets. However, the prospective bidders are requested to independantly ascartain and verify the samae.

Matex Met Fvi Ltd would be assisting the Authonzed Officer in conducting the auction through an e-bidding process. For any assistance related to inspection of the property. or for obtaining the Bid document and for any other gquernies, please get in touch with Matex Net Fvit Ltd, Mr. Vikas Kumar -
650387768, Mr. Vijay -7200538774, Email :solutions@matexnet.com, Mr. 5 Raju - 9150757333, Email ; raju.s@matexnet.com or visit their wabsite at hitps:fassets. matexauctions.comy or Mr. Aju Ashok Authorised Officer, HDFEC Bank Ltd. (Mobile Mo, 9971380421), Mr. Prasun Parasar (Mobila Mo,
9560444634 ) and Mr Amit Roy (Mobile No, 8174825582) during office hours from 8:30 AM to 5:30 PM

The Bid Document can be collected / obtained from the Authorized Officer of HDFC Bank Ltd having his office at 2ND FLOOR, THE CAPITAL COURT, MUNIEKA, OLOF PALME MARG, OUTER RING ROAD, NEW DELHI-110067 or directly from M/s Matex Net Pvt Ltd, No: 37/22, Chamiars Towers, th
floor, Chamiers Road, Teynampet, Chennai— 600018,

The secured assetis being sold on "AS 15 WHERE I'5™ and "AS |5 WHAT IS” basis.

Date: 20-FEB-2024
Place: NEW DELHI

financi“. ep. .in

Sdi-
Authorised Officer

Regd. Office: HDFC Bank House, Senapati Bapat Marg, Lower Paral (West), Mumbai - 400013

New Delhi
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